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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 171 OF 2026

IN THE MATTER OF:
Mayank Gupta ...Applicant
VERSUS
State of Uttarakhand & Ors. ...Respondents
INDEX
Sl No. Particulars Pg. No.

Response/Status Report by way of Affidavit on behalf of the Principal
Secretary, Environment, Conservation and Climate Change,
Government of Uttarakhand (Respondent no.l) in compliance of
order dated 30/04/2026.

2 Annexure A: Copy of the letter dated 01.07.2026 by the Principal
Secretary to District Magistrate.
& Annexure B (Colly.): Copy of the Joint Inspection Report dated

11.05.2026, together with the forwarding communication by the Sub-
Divisional Magistrate, Ramnagar dated 05.06.2026 and all supporting

documents enclosed therewith.
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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI

ORIGINALAPPLICATION NO. 171 OF 2026

IN THE MATTER OF:

Mayank Gupta ...Applicant
VERSUS

State of Uttarakhand & Ors. _ ...Respondents

RESPONSE /STATUS REPORT BY WAY OF AFFIDAVIT ON BEHALF OF
THE PRINCIPAL SECRETARY, ENVIRONMENT, FOREST AND CLIMATE
CHANGE, UTTARAKHAND IN COMPLIANCE OF ORDER DATED
30/03/2026.

I, Kalyani, D/o Shri Devraj Singh, aged about 48 years, presently holding the position
of Additional Secretary, Department of Environment Conservation and Climate

Change, Government of Uttarakhand, do hereby solemnly affirm and state as follows:

1. That I am the Additional Secretary, Department of Environment Conservation
and Climate Change, Government of Uttarakhand, and in this capacity, I am
fully aware of the facts and circumstances of the present case based on official

records, and as such, | am competent to depose this affidavit.

2. That this Reply Affidavit/Status Report is being filed in compliance with the
order dated 30.03.2026 passed by this Hon'ble Tribunal in the above-captioned
Original Application, whereby this Hon'ble Tribunal was pleased to implead
and direct Respondent No. 1, i.e., the Additional Secretary, Department of
Environment Conservation and Climate Change, Government of Uttarakhand,

inter alia, to file a reply. The relevant directions contained in the said order

e ,}T E{/\" read as follows:
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6. In view of the averments in the application, we consider it
appropriate to have response of (1) State of Uttarakhand through
Secretary, Environment, Forest and Climate Change, Government of
Uttarakhand; (2) District Magistrate, Nainital and; (3) Uttarakhand
State Pollution Control Board through Member Secretary and (4) M/s
ABN Sarovar Portico Jim Corbett located at Khasra No. 284, Village,
Dhikuli, Ramnagar, Nainital, Uttarakhand through its Manager, who are

impleaded as respondents no. 1 to 4.

7. The Registry is directed to prepare and attach memo of parties to the
application and to issue notices to respondents no. I to 4 along with

copies of the original application and documents attached with the

same.

8. Replies/responses by respondents no. 1 to 4 may be filed within two

months.

That pursuant to the aforesaid directions, the Principal Secretary, Enviornment,
Conservation and Climate Change, Government of Uttarakhand issued a letter
dated 01.07.2026 to the District Magistrate for due compliance of the order
dated 30.03.2026 passed by this Hon'ble Tribunal in the above-captioned
Original Application. A copy of the said letter dated 01.07.2026 is annexed

herewith and marked as Annexure A.

That pursuant to the letter by Principal Secretary, Enviornment, Conservation
and Climate Change, Government of Uttarakhand, the District Administration,
Nainital issued instructions to the concerned departments, namely the
Uttarakhand Pollution Control Board, Haldwani; Irrigation Department,
Ramnagar; Uttarakhand Jal Sansthan, Ramnagar; Uttarakhand Peyjal Nigam
(Construction Division), Ramnagar; District Tourism Development Office,

Nainital; Executive Officer, Nagar Palika Parishad, Ramnagar; Zila Panchayat,

o
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Ramnagar; and Revenue Authorities, to undertake a joint inspection of M/s
ABN Sarovar Portico Resort, Village Dhikuli, Ramnagar and to submit a

factual report addressing the allegations contained in the Original Application.

5. That in compliance thereof, a Joint Inspection Committee comprising officers
of the aforesaid departments conducted a detailed on-site inspection of M/s
ABN Sarovar Portico on 11.05.2026. Following the inspection, the Committee
submitted its report through the Sub-Divisional Magistrate, Ramnagar vide
communication dated 05.06.2026. Copies of the aforesaid communication and

the joint inspecti-on report are annexed herewith and marked as Annexure B

(Colly.).

6.  That the Joint Inspection Committee examined all five allegations raised in the
Original Application, namely: (i) discharge of untreated sewage and
wastewater; (ii) illegal extraction of groundwater; (iii) improper management
of solid and plastic waste; (iv) air and noise pollution; and (v) encroachment
upon the adjoining irrigation canal and government land. The findings of the

Committee with respect to each allegation are set out hereunder.

7. Discharge of untreated sewage and wastewater: The Committee found that one

Sewage Treatment Plant (STP) of 30 KLD capacity and one Effluent Treatment

Plant (ETP) of 3 KLD capacity are installed and operational within the

premises, based on MBBR (Moving Bed Biofilm Reactor) technology. The

treated water from the STP is discharged into a soak pit located 40 metres from

the premises; no untreated effluent is discharged into any canal, drain or river.

o During inspection, water samples from the STP and ETP discharge points were

ollected and sent to the State Pollution Control Board laboratory for analysis.

e laboratory reports of SIMA Labs Pvt. Ltd. (a government-approved testing

Ulakhang)]  1gporatory) confirm that the STP outlet parameters, including pH (7.68), TSS

lo, Téc:‘iJ/zr}zs *
"*ﬁ t»f 13-01-2030 Q-[ 2 mg/L), COD (36 mg/L) and BOD (6 mg/L), are well within the limits
prescribed under EP Act Standards. Similarly, ETP outlet parameters were

found compliant. These reports are included in Annexure B (Colly.).

.




10.

66

That the establishment holds a valid Consolidated Consent & Authorization
(CCA) bearing Consent No. 5677472/W-24/95/02/22274 dated 07.04.2025,
granted by the Regional Officer, Uttarakhand Pollution Control Board,
Haldwani, under Section 25 of the Water (Prevention and Control of Pollution)
Act, 1974, Section 21 of the Air (Prevention and Control of Pollution) Act,
1981, and Rule 5 of the Hazardous and Other Waste (Management and
Transboundary Movement) Rules, 2016. The said CCA is valid until
31.03.2030 and expressly permits the operation of 65 rooms and one

restaurant. A copy of the CCA is included in Annexure B (Colly.).

[llegal extraction of groundwater: The Joint Inspection Committee specifically
and categorically reported that no borewell was found within the resort
premises. The water supply to the establishment is obtained through two lawful
and authorized sources: (a) Uttarakhand Jal Sansthan (Consumer Nos.
RNOORARO2R321.014641516 and RNOORARO2R32L014641517), with
payments duly made; and (b) the Irrigation Division, Ramnagar, under
permission dated 30.04.2024 (Letter No. 059/Irrigation Division/I-02),
authorizing the lifting of water from the Dhikuli canal by pump for commercial
purposes. The requisite annual charges of 231,250 for the years 2025-26 and
2026-27 (totalling 62,500) have been duly deposited. Supporting records are
included in Annexure B (Colly.).

Improper management of solid and plastic waste: The Committee found that
the establishment maintains a system of segregated collection, wet waste (food
items) and dry waste (bottles, wrappers, etc.) are kept in separate, designated
dustbins, with a dedicated garbage room on the premises. All collected waste is

disposed of through a compactor by Waste Warriors Society, Himmatpur

V’RE\IL r-D SINGH '-’
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\‘nﬂa

29.No 4‘ 51/2025' *




67

Rules, 2016, in conformance with the CCA granted by the Uttarakhand

Pollution Control Board.

11. Air and noise pollution: The Committee found that two acoustic Diesel
Generator Sets of capacities 380 KVA and 125 KVA are installed at the
premises, with stacks conforming to the standards prescribed by the Board.
Noise monitoring was conducted by SIMA Labs Pvt. Ltd. (accredited
laboratory) on 24.04.2026 and the insertion loss for both DG Sets (26.2 dB and
26.4 dB respectively) was found to meet the minimum prescribed standard of
25.0 dB, in conformance with EP Act Standards (1S:4758/1S:4759). Copies of

the noise monitoring reports are included in Annexure B (Colly.).

12. Encroachment upon irrigation canal and government land: The Irrigation
Department, as a constituent member of the Joint Inspection Committee,
specifically reported that the irrigation canal of 44-metre length situated within
the hotel premises has been in existence prior to construction, and that no
encroachment of any kind was found on or adjacent to the canal. The
Committee further reported that no wastewater or solid waste from the
establishment is being discharged into the irrigation canal, and that the canal's
water flow is unobstructed. The distance of the establishment from the Kosi

River was found to be approximately 60 to 80 metres at various points.

13. That the Revenue Department, Tehsil Ramnagar, has confirmed that the land
on which the establishment is situated, comprising Khasra Nos. 284, 290, and
291 in Village Dhikuli, Pargana Bhavarkotha, Tehsil Ramnagar, District
Nainital stands duly recorded in the name of the proprietor as Class 1(k)

transferable rights holder pursuant to revenue proceedings under the Sub-

Divisional Magistrate. The concerned Khatauni records are included in
\'_-Annexure B (Colly.).
VOl
|
at the establishment is duly registered with the Uttarakhand Tourism

Development Board under the Uttarakhand Tourism and Travel Trade

A
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Registration Rules, 2014 (as amended in 2016) vide Certificate No.
UTTR/NAINITAL/01-2023/006149, in the category of Hotel/Motel/Road Side

Facilities/Resort, for 65 rooms. A copy of the registration certificate is included

in Annexure B (Colly.).

That in view of the aforesaid facts and findings of the Joint Inspection
Committee, the answering Respondent respectfully submits that: (i) the District
Administration has duly complied with the directions of this Hon'ble Tribunal:
(ii) the Joint Inspection Committee conducted a detailed on-site and
documentary inspection involving all relevant departments; and (iii) no
material substantiating the allegations contained in the Original Application
was found. The establishment is operating with valid statutory permissions,
functional treatment facilities, and in compliance with applicable
environmental laws. The answering Respondent shall continue to monitor
compliance and take action in accordance with law whenever required. e
DEPONENT

VERIFICATION

I, the above-named deponent, do hereby verify that the contents of paragraphs 1 to 15
of the above affidavit are true and correct to the best of my knowledge and belief,

derived from official records, and that nothing material has been concealed therefrom.

Verified at Dehradun, Uttarakhand on this ] & day of _Joly, 2026,

vad
DE%T

identifed b

B m,nder Singh
8\9~\ ' Advocate & Notary, Dehradun
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L
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ABH 284, POST OFFICE-DHIKULI
hHA\E‘iAGAR NA‘NI Dispaich Doec No. a
RAN 5AAYCA0431(:121
Gsnim':: . Unarakhand, Code ; 05 - [OTspaiched ihrough Destination
- ECTIONS PVT. LTD, Bl of Loding/LR-RA Mo, [Motor Vericia Fia, |
ABHINIK COLL
KHASRA NO. 284, FOST OFFICE-DHIKUL| DLO1LW/B91S
RAMNAGAR, NAINITAL Terms of Delivery
GSTINUIN & OSAAYCA0431C 121
craie Name : Uttarakhand, Cade : 05
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= -
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Ao Crargeable (A vards] o W
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HSSAC . Taxable 1GST Towal
. Value Tax Amount
8421271 1,65,000.
Total | 1,65.000.0 .00] 29,700.00]

Tax mount (in wordy)

INR Twenty Nine Thousond Soven Hundrod Only
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Analytic Labes 1wt 11 P s 1, //:_»
OVY APPROVED T SYivG L AROUAY NN 9y Welialln © wsas s Aoty nel | wearn il f ren T ”“;, \

ULR : TC1122026200007808F \

Farty Code : AUKR2202) REPORT NO. : 5E0416003226/M
“lsned 1 ABN Sarovar Portico *Gustomor Rof,Mo. : NS
Khasra No. 204, 200, 201, NH-300, Jim Cotlioll  *Ralaronco Dalo : NS
Dhikul, Ramnagar, Nainilal (Ullarakhand)-244715 . Doto of Sampling : 15/04/2026
Dale of Recelvod : 16/04/2020
Dale of Isauo 1 24/04/2026
Starl Dalo of Analysls : 16/04/2020 |
*Samp'e Name : Effiuent Waler (STP-Infet Dalo of Complotion : 24/04/2026
( . Environmenlal Condilion : 2542°C,RH50£156%
Sample Condilion : 0K
*Sample Qly. g L ¥
SOP/Sempling Plan : SIMAJENVISOP/024
Tesl Melhod Devialion @ NA
< Sample Collocllon : Sample Collected By Our
Rop. Mr. Ashwanl Kr.
RESULTS OF ANALYSIS
C Roforenco : EP Act Standards
Sampie Des=otion . One Elfluent vaator sompla from Inlot of STP was collociod by us on 15/04/2026 S
S.No. |Test Parameters Unlls Rosulls Mothod
Chemical Parameter
1 |oH NA 7.20 15:3025 (P-1),
2  |Tcial Suspended Solds mg/L 40 1S:3025 (P-17)
3 |Chemzal Oxygen Demond mpiL. 204 15:3025 (P-58) ]
4 |Biochemical Orygen Demard (3 doys ol 27°C) mgiL 0 15:3025 (P-44)
£ |00 & Grease mgit <] 15:3025 (P-29)
6 |[Tolzl Phosphate mpiL 5.2 15:3025 (P-31)
7. |Dszoived Oxygen (as DO) mgil 073 15:3025 (P-28)
Hicrobiclogical Contaminants §
” T JFaces Collomn MPNI100 mi 3100 APHA, 241h Edillon, ;
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TEST REPORT

VLI TCAA 220500 51§

Pany Code ANUKR202) RUPOIT 110 PppAa
‘lssucd to ABN Saravar i ' A 2
il “Cosslennur Hgl 1y AT
Khasra No. 284, 200, 201, NI-300, Jim Corbull  *Hufutanica [ata s
Ohikuli, Ramnagar, Nainital (Uttarakhiond)-244716 . Dite of tamphing s IS
Dule ol Nucalmd § A,
Dala of lesuy § YREA
Slant Dalo ol fealyss : IS
Daly of Complutian 1 YATALLR
‘SampleName  : Efffuent Waler (STP-Oullal) Environmenlal Curnditian  : 1A% C.#niat Y5
Samplo Condilisn v 4
*Sample Oly. i
SOP/Sampling Plan 2 SIMAENVLECRC2L
o Tesl Method Dedabcn = NA =
ot : Sample Colleclion : Sample Cellectec Sy Qur = ¢
Regp. Mr. Ashweri Kr.
{ RESULTS OF ANALYSIS
(8 | Reference : EP Act Slandards
Samzle Desipian  : One Effluent water samplo from oullel of STP was collacled by us on 15/0472025
§ Mo, |Test Paramelors Units Results Umits Llcthod
-
Chemical Parameler
1 [|aH NA 7.68 55109.0 18:3025 (P-11)
2 P’c:ﬂl Suspznded Solds mg/L 12 * 100 Max. 18:3025 (P-17)
1 |Chemizsl Oxygen Demand mg/L 36 250 Max. 15:3025 (P-58)
¢ [Bmzhemical Oxygen Demand (3 mgil G 30 Max 15:3025 (P-44)
days a127°C) st
5 |0J2 Grease mgiL <} 10 Max. 15:3025 (P-39)
& |[Total Phosphate mgiL 0.84 60 15:3025 (P-31)
F 7 |Deselved Oxygen (as DO) myiL 74 NA 15:3025 (P-8)
IAicroblological Contaminants
¢ |Faccal Coufarm IAPN/100 mi 34 NA APHA, 24in Edilion,
9221BSE:202) e
Authorizod Slgunlory
s RSP - J] R S
#—#-—_._
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An alyllc Labs g;,-‘l Maiurl.‘)ls Emall  : ropons@simnlah.con
(GOVT APPrOVED 1es CIH Mo : U74R90DL1000PTCO31765
Tna unonnom:n) Viabslla ¢ v simalob mol | v imalab.com Teuae
TEST REPORT

ULR ; TC1122026200007887F
Part .
v REPORT NO. : SE0416003326/N

NA - Nol Applicablo

Nolo - Cusl:
omar asked for the above losts only. Tho obova lasled paromelors meols the requirament of EP Act Standard.
- End of Test Reporl ---
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e
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—
Anshul Gupla Pratitha Rawat Diwakar Jha
Neviewed Dy Tech. Manager Micro G.M Technlcal Environment dEe
flemarks: 1 Tha Taat [Regort iy ni sabd wikzout o Falogram.
7 Traflenuts i ilud 1efee enly 16 U obove leatad samplo & eyphcable poraratars Cno wol of Ih navtrer nla e ror enplad. Paje:2cl2
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7 by . Prell New Det - 110902 (Frr ‘!-,.
<L IS'NC.'.'.\ d 1‘-1.!“““ ot Ktas g O 2T ! “:
Analytie L::‘E*s' P\.. i-'.-c-j-t-n.,ls Emait gyt oo 1
SOVT AEPRVED TLETING ; CINNo - u7aemyl, 1L T0L01The -
% 3 I.l.tlanlﬂﬂlili 4] WoLENG © wan farminds 1l - prws ATl LT Tt ’,5‘
TEST REPORT
A o = ULR : TC11220256200007225F
L AUR22023 s REPORT NO. £ SEM1WJ3"DZW
ABN Sarevar Ponico *Customer Ref.No : NS
Khasra No 284, 200, 291, NH-308, Jim Corbett  “Reference Date s S
Chikul. Ramnagar, Naintal (Uttarakhand)-264715 . Dale of Sampling : SSRARDR9
Date of Received : 16412025
Date of Issue 1 2410412025
Stari Dale of Analyzis : 1610412025
*Szmple Neme : Effigent W ;i Dale of Complelion : 2400412925 ; .
o o Environmental Condition  © 2522°C.RH5R15%
Sample Condilion : OR
*Sample Qly. ol £
SOP/Sampling Plan : SIMAENVIZDPM24
Tesl Method Deviation  : NA
: C‘ Sample Colleclion : Sample Collzzizd Sy Dur
Rep, lir, Ashwani K.
1 | Fi
| RESULTS OF ANALYSIS
C ! Reference : EP Act Standards
iSgmoa Dzszplzn ¢ One Effuenl water sampie from (nlet of ETP was coliscied by us on 15/0472025 |
S 1=, | Test Parameters Unils Results Ifethod
{
|
{ Chemical Parameler . S
T B . NA 7.18 153225 (P-11)
2 [Tzl Suspended Solics mgiL 16 153225 (P-17)
> [T:ml Dssslved Solids mgiL 503 152225 (P-15)
¢, [Cramezl Orygen Demand il 172 153225 (7-58) !
5 |Bichemizs| Orygen Demand (3 days at 27°C) myiL 25 153225 (P24)
5 [D0&Greese malL <3 153235 (F-33) =
NA - gt Applebe i
1zte - Customer asked fof Lhe above lests only.
. £ ~ End of Tesl Report —
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@ S J7 'r.clcr{."é_:)
_—_——-——'__
AlshuiSuges Diwpiar Jha
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Analytic Labs P
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(M= i i CIN No : 12400001 1900 TGOa 170G
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TEST REPORT
ULR : TC1122026200007085F
Partp SE EARAN2) REPORT NO. . SE0410003126/N
- AppeiGtevar Podics *Customor Ref.No, : NS
Khasra No. 284, 290, 201, NH-309, Jim Corbetl  *Reforonco Dalo i NS
Dhlkuli, Ramnagar, Nalnital (Ullarakhand)-244716 . Date of Sampling 1 15/04/2026
i Dale of Recelved : 16/04/2028
Dale of Issue : 24/04/2026
Slarl Dale of Analysls : 16/04/2026
Data of Completion : 24/04/2026 y
*Sample Name : Effluent Waler (ETP-Quilel) Environmental Condllion : 25:2°C,RH50£15% rRL
Sample Condition : OK
3 1Lin

*Sample Qly.
SOP/Sampling Plan : SIMAJENV/SOP/024

Tesl Method Deviation @ NA
Somple Collection : Sample Collecled By Our
Rep. Mr. Ashwanl Kr.

RESULTS OF ANALYSIS N
3 Roferanco : EP Act Slandards
Sampe Des=iption @ One Effiuent walor somplo from oullet of ETP was collected by us on 15/04/2026
S_No. | Test Paramelers Units Rosulls Limits Mathod
Chemical Parameter ol
1 g NA 7.64 5.5109.0 15:3025 (P-11) e
2  [Tet2l Suspended Solids mg/L 5 100 Max. 18:3025 (P-17)
3 [Teta! Disscived Solids mgiL 980 NA 18:2025 (P-15)
2 |Chemical Oxygen Demond ma/L 22 250 Max. 15:3025 (P-58)
& |B-schem:zal Oxygen Demand (3 mall 4 30 Max. 18:3025 (P-44)
Zaysal 27°C)
6 |01 & Grease mall <3 10 Max, 15:3025 (P<39) ot n,
P NA - N2l Applicable : :
& Note - Cuslomer asked for the above fes!s only. Tho obove loslad paramelers mesls lhe requirement of EP Act Standard,
--- End of Tost Reporf —
Authorizod Signatory
GBS J7 retce >
Anshul Gupta A
Reviewed By
’ Temnari s 1 Veeq Tast Mgt s ol a'd silnout a huogram GM T“ma[Eﬂﬂmnmeng
7 Vim lsits bated eeler enly 19 g 0bove loviod "
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: I'.:-Nl..l-a 107wt ol L Patd s bl Jei U suthardoly of sy 1 bt Otfnveitg specfing
Pt L :‘I.l‘.! Fe 117 el etk o) ity dctan 90 fw1 0 PO.Cy i Cake of By 6 s PIuaty presoried oyl repests.
e w0 ek e e Rl v Lata Ve dekTy 0 tegi Do bio arcy a any sarple lested ty SIMA Laby Pyl Lid
./-’ Q\i P 0 11y L 0 8] o) P alis Db
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RUGIONAL Orriee
Uttnenkdand Palintion Control Bow vl
AWAS VIRAS COLONY, 11ALIWARL NAIRTTAL (Uttara lchnnd)

g ik sl 0 e th e
Flossy 1 IVER IIIANS, | oy 80 cs DAL g hy wins mppeb b e b Ll

P e p— . S

; S e " '-‘\-.’f’"
URICR RO \'uu-\\'.91{#135/‘:_;._\“, « B Dalera? -/[, /,)

l‘\

M VRN Savwvar Porties (Formaly Wikl Exatlen
A Unit oU Abhinil Colleetion vt Ll

Vil Dbty Tebsils Ranagne

Dist- Nainital.

Cousolidated Consent to- Operate wd - Authoriention hereinnfter I'l‘ft"""‘_‘l_ W l“" "”“ "(l;:h::.
iComselidated Consent & snthorlzation) (l"l‘b.dllllclu'\\'ﬂ"m'"l'l‘"""'I““""M"ms "!‘R--II m-21
Section-25 of the “Water (Prevention & Control of Pellution) Act, (974" and “'"m“' s t‘,, "
ol the *Afr ("vevention & Conteal of Pollution) Acty 19817 andl Anthorization under Iltult-l-£ Iu::
the *Vhe Nuenvdons awd  other Waste  (Manngement ol Tran Noundney Movement) Rules,
20067 notitied under *Envivonment (Mroteetdon) Acty 1986" ns upplienble (1o be

Retened hereinatler as Water Aet, Aie At and THW Rules respectively).

" I
Consent No- 3677472 /N" 2(:'! /f) _j" /@ ) /&_’) :/ l[ Dute-0700422025 J
Lidn |l\‘l\‘l‘_\-‘ guzﬁlu_lT\: MZs ARN Strovie Partieo (Formaly Wild l-'.mli::u (A Unit nl'.\lulahuk.
Celleetion Pyt L) Vill-Dhikuli, Telisil Ruomagar, Dist= Nainitad, Subjeet 1o the provisions of

e Witter Aet, Ae Aetund TTW Rules and the orders that may be made fnther and subject o follo
e tesans gl conditivns

Phs COA s geanted for aperiod wpto up 1o S1032030 wd valid foc Hotel of ollowiog tovins
st Capita Tnvestment / Net Assets Value umder 08 Crove to S0 Crove,

' .\.—l Last CCA or CTO PPresent CCA (Freal? Renewall ‘\
i Nu R | Weapplieatlon/ l-2\|_n_unlnnh\nw_qdmt'nn__
i Product Quantity Product Quuntity |
| (PPer Month) (Per Munthy
T Rooms “ 63 Roows s it
j 5| Restauramt 01 Restauennt a1 '
T Npevific Conditions under Water Aet:

(1) The daily quantity of efMuent generntivn/discharge (KLD):-
Last CCA wr CTE

L ins L S Present CCA (I"r\-.-.ih
e i ) T e R T e
Filaem
| sq‘l S R R
W e SE R N e
(o) Praade EMuent Teentment and Dispusali,. ..., Nil Eoliy

AL R AT KR AN N R RO e

() Sewaygee Treatuent md disposal The applicast shall provide comprehensive ST1° as v eguited with
teactenee Womtuent quantity sl quality. e case ol stoppage of fwnetioning of ST Production s 1o he

Foppred ity s his Do has o be intinated by Gaphanedemail with a epmt in this 819

e e e dipatehed mediaiely. i
p SHILepeated sy chall beeuse in pindening

TN ; | . amd the same shall be waintuined continunly so as 1o achicye
A !\\u' e reaed eluent o the Tullos i stambands within five s

Sets Trom the dare of notilicating,
W\
A

B)
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| SNE
] TERRL Standard
l \_‘ il | - a—
Iis I 53109.0 "-5':‘?'0
3 TR --BQ_'_)_&"‘?{!‘)‘ . I'Nm more thn jo | _.__<"!,——-
. : 185 (myr1,) Notmore than 110 <Iﬂ(‘
e :'"‘I--cc-al_.cmir‘"f"'_‘__('\_”'l\'-'lIl{lml) I . ~ o <looo
Comlilinns \

nder Ay
APplicany g),
Conirp| equi

3 Acl:-
e

all use
pment ag

iy § required wigh weference to penceation of cmissions
m_ﬂ_’l}i\_lil the same Continuously o 95 to achieve the leve] of pullul_gr_ll_s _l_ﬂ__'!j'_:_@"“
| 8., Staek attacheq Stack [ Typenr T Fuel | Emission
- No with heigh Fuel Quantity Contral
y (My) KLDALITD Equipmen
%-—-—S—‘W g Acoustic
| KVAxD) Enclosure wi
| Stack
EREs Set 2 |THSD T — Acoustic
‘ (125 Kvp) Enclosune wj
. %N i gt Stack
n ease of Stappage of Junctioning of air

stopped inmedintely
regard 1o e

4. Noise fram (he D.G. Se
enclosure as s required

el this

follows -

s & P
AN 4 ’
P . \
...‘ A\ LY
] -t - g 4 i1
) ik

l'nllowitlg fuel

Board hos 1o pe intimgred by fae
disparched inmediarely,

and ulllcr_sourcc(sl
for meeling (he
prescribed for respective areas/zones (Indu

and install a comprehensive cantrol syst

|

em consisting ol
and operate and
wing standards

Emission ’
standards nyy

1 o exceed

As Per B Aq ’
th @

As Per [ M Ag ;

th ',

S e
Pollution conrgl Cquipoes

0

should e
ambient nojge
strial, Commure

contralled ly prov
Standards e night
ial, Residenia], Siley

" production hay o po
Phoneensail With « repore iy iy

iding ay aAToustic
and day tinge as
1C¢) Which are as

[ Standards | Industrial Area |Conumerenl Aren Residentiy] Arey m'
' i ¢ " : ™ =—=—olit Ly
| Sor Night [ Day Night Day Night Day Niaht Day Ninht
Time i | dine line time Lime time tinie thie lilTw
Ldb(A) Leq | 75 o, 65 | 55 o S0 T
5. Conditions under [\ Rules:-
F Number of authorization ang date of issye : @
1. The Hotel Manager of pys ABN Savovay Portico (Formaly Wil Exutipy \ U
Abhinik Collection v L) Vill-Dhiky i, Tehsil- Rmmmgnr. Dist. '\"lillil-\l ( 4 Unit or
grated an authorization 1o operate a faciliy for collection Slofge o[ "l?‘tnl‘ * S hepy |y
. Bt S d2ardoy
1. e anthorization s granted 1o operare 4 laeility fop Beneratioy, Colleetjy, US Wastes
hazardous wasics and Sorge o
within factory premises for followiy & Categony: of wagies.
v, The anthorization shall be iy foree for Peciod franm "Pte 3L03.203,
v The amhorizaion i subject 1g gy conditions siage below ¢
gl : : K et N suely o
wpecilicd in the ryles for the i, being in foree inder F.ll\iruunugm (pm‘:‘\“‘-’"m"s N My e
o MR g < o “Clion) Agy, 1936,
[ S.No, (-““'l:"")‘ Quantity o \Waste for Whic)y of i~
(Sehedule. g Wtharizaiy i being fssueq ““Dm:ll
D Sehedule. ) Aoy 3 Wl
; ’Q:‘\/ li:-“J)E_ wthalg.) 577 S """“l"(‘l‘m‘
..’_)\(\/___)--..\\l‘.‘-, \_f\"\ e -

I Rcu} d.'lhlc |
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Lovms ad eanditlons ol wutlog lentlon:

| et anthonezation shll camply with the provisions of the Environment (PProtection) Ack
FSe, and the eales mnele there yader. f an officer

i Fhe avthonzaton and ity renewal shall he produced for inspection at the request 01 4
mithouzed by the SICRACC, y

i e peran autharized shall wot rent, lend, sell, transfer or otherise transport the hazardous
wastes without obtaining prior permission of the SPCO/PCC. £ ondl in the

v Any unanthorized ehonges in personnel, equipment as working condmons-ns ,.;mmone
application by the person autharized shall constitute a breach of his authorization. .

Voo is the duty of the nuthorized person (o take prior permission of the T e
down the facility, :

Vi

ity e i : r these
An application for the renewal of an authorization shall be made as laid down unde
rules,

VIL - Any other conditions for compliance as per the Guidelines issued by the MoEF or CPCB.
0 This CCA is valid anly for Rooms- 65, Restawrant- 01. ]
7., Compulsory documents to be subwitted by the Industey/Unit:-

(i) Anmal return in Forme4 and Waste Disposal Manifest in Form-10 under [1W Rules and Third

"arty Autlit Report.
, (1) Envitonment Statement in Forni-V of Environment (Protection) Rules, 1986.

(1i1) Quarterly compliance report of the CCA, photograph of STP/APCs/\Waste Storage Area.

8. Unithas to apply for renewal of CCA well in advance of 60 days of expiry of this CCA.

9. Competent Authorily reserves the right 1o change/modify/add any time any condition ol this CCA.

10. Unit has to comply with the other general conditions as annexed herew ith.
provision of this CCA and provisions of'the Water Act, Air Act and 11W
action under the aforesaid Acts and Rules,

Non compliance ol any:
Rules will results in legal

2
ong wl.(

Regional Officer
Copy to: Member Seerclary, Uttarakhand Pollution Control Board, D :
« Debradun for kind 3 <
please. ind information

/

Regional Officer

o
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waste Warrlors soclety

‘i‘ [ ¥\ d‘ J1 I'-; i -‘.‘l\' T s, ldateniingat

] i Wt ) senihe thonn ! }

‘l : b il Li”&‘nﬁ ﬂ\kh{{hbh“ j i Larakhand Jaallh
J 2 R

IR

N S W O Date il Apnl, 2020

R I B 2 ™ T
ASN S0 vatl Poertidas Hotel
O | Jamiaaarn, Namital

oy IR ceaiatiiln
VRIS Nd - 2718

Loy nvdiation of Oy and \Wet Waste Cellectlon Services by Paryavaran Sakhis of Corbett with the
supaet o \Waste \Warriors Sociaty.

o 1f)

Lear

ife

-

\ste \arriors Society sincerely acknowledges and appreciates the commitment shown by‘ ABN
Sarev 3 Sortico Hotel, Dhikuli, Ramnagar (Nalnital), Uttarakhand - 244715, towards promoting 3
{azne. and mete sustainable environment.

A

n 1

\\e 3¢ plessed to inform you that the Paryavaran Sakhis of Corbett, with the support of Waste
WWa:mo-s Society, Project Corbett, Chorpani, Ramnagar (Nainital), will be initiating the collection of

sn 2~ wet waste from your premises. The service commenced from 18th April 2026, subject to final
coarziicnal readiness and mutual coordination,

Tre c-lected waste will be transported to the Materlal Recovery Facility (MRF) at Himmatpur
Dozl established by Zila Panchayat Nainital and operated by Waste Warriors Society, where waste

will :-:s systematically segregated and forwarded to authorized recyclers and processors for
anvire~mentally responsible management.

vwe wnznk you for choosing our services and for your commitment to responsible waste

rmanzgement. All operational aspects shall be govarned as per the
B mutu
Agreemant batwean both parties, .. Xiou /

v/e ook forward to working together towards maintalnin
: ) g a cleaner environman i
sustz:rzole practices in the Corbett landscape, It

Trzn. ,ou for your cooparation.

Mo St ety

\ \‘ ’.’ ‘\
\‘hsp;tl
| e

Ty Tegistered under (e

Socketury Reyistiaton Act 11060
(i) « Nun
Houmtorwd Asdiuse 24 P Moo, Dalanwala, Debeagun ‘“m‘:"" 0
Websile www WMWY vy .
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g Centficate No. * IN-UK58589897950820Y
t ., 3 Cenilicste Issued Date ¢ 12-Mar-2026 11:26 AM
Y3 Account Reference : NONAGC (SV)/ uk1226204/ RAMNAGAR/ UK-NT
I £ Unique Doc. Reference ! SUBIN-UKUK122520418373630000646Y
> § Purchased by : WASTE WARRIORS SOCIETY RAMNAGAR :
"3 3 Desciption of Document : Alicle 5 Agraoment or.Memorandum of an 8graeman
2'S & Propeny Description : NA. 3
.« B Conslderation Price (Rs.)’ ! J g :
N3 S tZero} el p b
T\ 1 FistParty - : § UPA,H MUKHIYA' ADHIKARI ZILA PANGHAYAT § 4
*A% % Second Pery o : WASTE WARRIORS SOCIETY RAMNAGAR _
"f‘ Stemp Duty Pald By s, WASTE WARRIORS SOGIETY RAMNAGAR
e ‘0;‘;;"; . s s 3
\ i :.':-: : Stamp Duty Amount(Rs.)- “?:,.,{3 ¥ (0 nﬂ'l d g aniy) . &?_._‘;:. “ (
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':H. - ;up;rdllun\ at MRF Himmatpur Dotiyal Gram Panchayat 3433%1 'Tﬂ) I =@ 01, 04.2026 A ;
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t | Indualrial Aron,
Addross : A-'J!'?'.':hrn ut 10004

S : i =
lMA LABS Phono ¢ ':::1}'(;:‘):305‘”0

Sophisticated Industrial Materlals  gmall ¢ oporta@nimalob.com
Analytlc Labs Pvt, Ltd. CINNo : U740900L 1080PTC031706
t| vawwalmalab.com

(GOVT. APPROVED TESTING LABORATORICE) Wabalto 3 www.simolob.no

: 5E0426002326/N

Party Code . AIUK/22023 REPORT NO.
*[ssued o g ABN Sarovar Portico +customer Rel.No, : NS
Khasta No. 284, 290, 281, NH-309, Jim Corbalt Phikull *Reference Delo i1
Ramnagar, Nolnital (Ultorokhand)-244716.. . Date of Sampling 1 2410412026
Dalo of Recelved ; 25/04/2026
Dale of [ssue 3 2710472028
Stari Date of Analysls 1 25/04/2026
Date of Completion : 2710412026
~Sample Name : Noise Monltoring (0.G.) Environmental Condlion 3 2542°C,RHS0x1 -
sampla Conditien t OK
*Samplo Qly. i NS
_ sop/ssmpling Plan 1 SIMA/ENV/SOP/026
Tost Method Deviallon & NA
sample Collection : Sample Coltected By Us
RESULTS OF ANALYSIS
Roforonco : EP Act Standard/19:4708
Sample Deseripton: D.G. Nolse level from differont polnts of M/S ABN Sarovar Pml_iso was monliored by us on 2410472026
S.1to. | Locallon of Sampling Pelnt Exposuro Time = * Avg. Instant Value dB(A) Pormissible Limit
- : dB(A) (Max.)
= TWhen D.0. Set (125 KVA) ON - et T . -
5 [Noise level while canopy door open 1:10AMIo 11:20AM | - 100.0 g
3 [Noise level while canopy door closed & al R Sl t - 738 -
a dislance of 1.0 meter : : '
¢. (Insertion LosE * 20.2 Minimum Loss of
Inserlion 25.0

The sbove menhened paramelere mools the spaciliontion of EP Act Standard.

— End of Test Reporl —
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SIMA LABS96

Sophisticatod Industrial Materials
Analytlc Labs Pvt, Ltd,

Emall

Addrasn @
Phona 1(nl)-(011)43854300

CINNo : U740990L10MPT60.11705
Wabnlto wwv.simalnb.not | www,slmnlab com

AT, Mayapurl Industrial Aroa,
Phell, Nn: Delhl - 110004

1 raporfa@simnlab.com

1C-11220

EST REPORT
T R ULR:TC11 ZZOZGZOODOBOMF
S 5002426/
Party Cede : AIUKI22023 REPORT NO. : 88042
*lssued 1o ABN Sarovar Portico *Customer Rel.No. : NS
\ o .
adca Mo, 204,280, 251, NS00, Jim Coibel Dhi, ‘TRofersnca Die - :f S
Ramnagar, Nalnltal (Ullarakhand)}-244715 . Dale of Sampling :
Date of Recelved : 25/04/2026
Date of Issue : 27/04/2026
Start Dale of Analysis 1 25/04/2026
Dale of Completion : 27/04/2026
L Gral - Environmental Condiion : 2642°C,RH50215%
Sample Neme : Noise Monitoring (0.G.) Sample Scndition : OK
*Sample Qly. i NS
§0P/Sampling Plan : SIMAENV/SOP/025
Test Mathod Deviatlon ~ © NA
Sample Collection : Sample Colizcted By Us
RESULTS OF ANALYSIS
Reference : EP Act Standard/IS:4763
Szmple Descrplian: D.G. Nolsa lavel from difforent polnts of M/S ABN Sarovar Poriico v_f_ni monltored by us on 24/04/2025
L | “ -
S.No. |Lozation of Sampling Polnt Exposura Time | Avg.Instant Value dB{A) Permissible Limit
: ‘ " d3(A) (Max.)
1. |When D.G. Set (380 KVA) ON :- - - &
2 |Noise level while canopy door open 10:50 AMto 11:00AM 1005 -
5. |Noise level while canopy door closed & at o 741 -
a distance of 1.0 meter ‘
4, |Insertion Loss - 264 Minimum Loss of
- Insertion 25.0
The above menticned parameters meets the specificalion of EP Act Standard.
- End of Test Repori -
) |
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1147¥. Distribution Business Unit';/:/"/ ;' [Doolarship Branch ; PAL JAY POWER - e
;\Cumming Flold Sorvice Roport 1"/ [RUdmBUr «pb 8 il b b 0o ae0 -
Pal Jay Powor Solutions Privato Limited [SingloPoint Contact No.9161910015%
|

omall 1D
(Formerly Known As Cummins Sales & ?Pil_m-ar'c.a-m

\

%+ Sorvico Privato Limited)

e L = : . . — sy f :05.01.2025
[sarvico Ordor Typo : Pald ub Type : B:Chock Sorvica Ordor Numbor rsn No : FSR-SA-6465625 ata
Sorvice SON-PJ-RU-2626-03222 — 5505
I,Cuslomor Namo : ABHINIK IConlact Porson Nama ; Yashvanl Itmlunnluﬁ 1 Maragor 9258
{COLLECTION PVT LTD =
Customer Addross : AIC Sarovor Portico Dhikull, Remnogar E'lmomor Primary Emall Id ustomer Socondary
Ramnagar, Uttarakhond, Iindla, 244715 .spl@nobnholols.in : o —
ESN : 62647352 onlEqup Model © Nernator 8r. No : I!qup 8r. No : NA fml Hours : .WM“ e 3
BTAA5.9G3 g : . 2 J
s ock done at Hrs & Date :,05-05-20
Englino Modal : IOEM : Jakson Avg. Monthly Running Hra ! LL:::g g:uek Cane s Hrs & Dste : , f
Last D Chock done at Hrs & D;l; ‘ e
: : 3 Alr Cloaner element replaced &
kVA Ratlng : 125 ranch Codo : NA Emplayoo Number : NA s o 4 “m::
Coolant replaced at Hrs & Date:,
: Used :
Digital Fallure Code Brand and Grado of Lubo Oll usod : PB7800+ ;m: rov' ::::ul Eg
Modal : NA
1 Batlery Sr No. : NA
[Controllnr Type : PSO500 lcwm Concantration Level : 0.60
| Engine Performance Parameters - o ; Sorvice Request Details
{ Low 1die RPM Low [dla Prossuro ; Reaponss to Service Request Date/Time
{ High 1dio RPM 1500 High Idle pressure | 499.00 499.00 PMIFallure Date 03-01-2026 3:14:00 PM
{ Full Load RPM 1500 RPM Full Load pressure  |475.00 475,00 _ |Falure Reported an 03-01-2026 3:15:43 PM
E‘;““';‘Ig;mp 70.00 vty 5700 6700 Customer Requested an 03-01-2026 4:00:00 PM
egre:
| Cranking Voltage | 9.00 Volts i 3 Attendad on 3-1:2026 3:37:48 PM
E Parameters for GeneratorSel | - Parameters for Ofher spplications Dlagnosls Completed on
\;uge(.\ﬂ) 415 ‘:le)'l"'m £0.00 ‘g:-::;"f Spend Required Materlal Recelved on
Current oy ) Goar Spoed
(Aciampere) | 3% g i : p) * Actual Resclution Date
Stray Ripplo VTR
Yoltage(DC oliage (AC Power Factor
volts) Its) M s G -
Customer Complaint ; B check

Inspection/Observatiomand Work Dono In Briof : Allended the o
oll reptaced coolant check hose pips check and tho slarted the o

ngine el cuslomer sife and the 2 fual fiter ol slons
o B acase Ind 3 A I fiter alr fMier fan bell tensions belt fuel tank hose

Problem Resolution/Solution : Allended the ongine ai cusiomar i '
,,,.,l,m,,,,mem,meMm::m “lg_-!}dl!}og!ualmbronmmmuwmmmmmmmw.mm.m

Recommendation/Suggestion :Coolant : k

Customer Observation Date +05-01-2020

Problem Siatus : Cloged
s Goved Rosponsibllity {if 81atys la ‘]
: Oustomer Exparlance 1Satllshed
;::,::nn‘ -zo“nnlaﬂn'l Name: | Mumioj i Custamer Reprasentalive
i {4 it -
ooy 16110460LAC Servico Rap Slgnature and Datg : n&m-;‘o" Customer Signatury
Frumetion ID Ne: 1440040 R ™ T
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/_ B¢/ D_Ghock ; |Le\'el Leakage Condition Chock/Adjust Condltlon-Cloan Alternalor
et Seland Enginee Oil [Replaced  [Ballery _[Checked OK [RadiatorH € [Checkod OK Blow Gloon [chuckod OK
: CHE Redlaowd i{‘ecianl Cheched OK [Charger Cheched OIC B;‘::WI Ghucked OK |Panal od OK

\‘. .' R - (1 i—

: : 1 Cheched OR Exhaust  (Cheched OK [Starter Cheched OK | Wilhor Checked OK [Earthing bhuchsd oK
SN Cheched OK[Hoses Cheched OK [Acurator _ |Gheched OK |Alrcleaner__|Ghecked OK [Cablus (Chuckud OK
= (Gashets  Ghiecked OK [P~ (Ghcked OK [Fan Drive  |Checkud Ok [Breaker  [Chiecked OK
AT Redlaced Hamess  [Checkud OK [Bells Checked Ok
Sed Fumg (Chavhed OR Controller  [Checked OK [Tensloner  [Checked OK
|
e [Chesed OK E::;‘“""V Checked OK[Turbo-  [Ghecked OK
k! | lounlings- (Checked OK

Eacalatlon Malrix  ~
Dealership: Cummins:

*Designaticn | Conlact No, Funcllon Deslgnation: Contact No.
Senice Adviser | 913191001863 Cusztomer Supperi| Channel Service Managor 91 9129990122
Senice Manager 91 9078200234 Cuslomer Suppori|  Area Sorvice Managor 91 9891799305

Senice Head 91 326820300 Cuslemer Sup Zonal Service Hoad-North 91 9911968325
| Customor Sup
1A% CUMMINS . YOU CAN DEPEND ON ME. [ Our Geal : Zoro Engine Down

A




v
serviee Ordor Type :
redormange Cheek

Customer Name : AIRMINIK

Distribution Busineas Unii‘. :

Cummine Flold Bervies Report
PalJay Powor Solullone Dmnlﬁl Limliag

th Yype : NEPEA-Cliack

Emlm:t Parnon Nanta

AL UAY PUWEN #
FU;IMUHH-“E%H;: i)
i

Donloiship Biisli )

lillU:H}lm
mn[{m Bolih Bonlne
BUBIONOP B8 B1)i0)

10001 Lo« 12400 00 DeanAgA
Ifgmnmn Flos ¢ U A

i
'o," ]’_‘,‘ 1oe

F e TR

Jnkm 110 U0 000

Inqwlr.u Ontar Nimbag |
SON P 1 202000314
thr, Ditanly — Manlgnaiion | illllﬂi:!!kl""“'

[COLLECTION PVT L1D Adra orhi
|Customer Addross : Qs e o e, o e ek ACHEERN
'._‘ il DHIKULI 2] Ul ¢ e apjeadatintialala ietll 1ol 2 ¢
ESN : 25490070 T e v e ST e ety | VL
]G“"’LQ“P Madel : L\g:g:%ﬂ-;r. No ! ’Eqnp Or Ny Ureand Henten ¢ ntlative Hotis o !Y:nmunmml Hourd :
[Engino Modol : QSN14- R : A S =
! G2 OEM: Jakson Vit Montlily il Hin ¢ [ Lant 8 Ohael done il Hia & Data ;,
Laat 1) Ohank dona af Hia & Nate
kVA R i A _ | Al Qlanynr aldiant pplaced Hia & Dato:,
ating ; 380 ranch Code : ttinployen Numbar 1 Hallary taplaced al His & Dalo,
Digltal Fall S L | Qoalant taplagad al His & Dataz,
ghal Valivro e Brand and Grad of Lubo Ol usod 1 VEL prowiun flia | Typa of Coolunt Use; 0
00+ Daltery Make : Cunmibia
Modal 1
= Rallory 8r No. |
DG Set : Auto ontrollor Typa : Pa0002 Icoolnm.cencommhn Laval : ]
Engine Performance Puramotars Sarvlco Roques! Datalls /
Low Idle RPM Low Idlo Prassura Mospones to Servico Roquest | Date/Timo |
High Idle RPM 1500 High Idla proasura | 304,00 KPa Fallura Dale ’
Full Load RPM 1500 RPM Full Load prossura | 270,00 KPa Falluro Roported on [
Coolant Temp Luba Oll Tom, 0
(Degree/C) 81.00 (Dogrea/C) 4 Customor Roquestad on 01-05-2025 10:00:00 AM
Cranking Voltago 19.00 Volis Altended on 1:5-2025 10:01:54 AM
Paramaters for Generalor Saf Paramolqrs for Other applications Diagnoals Completod an 03-05-2025
Voltage(AC) [415 f"z',“""""' 50.00 ‘g::::;‘“ Sped) Required Matorlal Recolved on
Current Goar Spoad 24
(Ac/Ampero) Load{KW) Rem) Actual Resolution Date 3.5-2025 10:34:44 AM ]
Stray Ripple
Voltage{DC 'oltage (AC Poweor Faclor
volls) l Is)
Customer Complalnt : NEP] B check H
; [
Inspectlon/Observation and Work Dane In Briof : NEPI B chack malnfenance dono b f

Problem Resolutlon/Selution ¢ Altended tho DG sal for NEP| B chack malntananca. Dralnod lube oll changed luba oll filter fuel filter and clean air fiter, Cracx 27 {
Hoses and bells found normal. Check and add coolant In radlator. Flll VCL premium Blua 7800+ luba oll. Slarted Iha DG sel and check all tha runniig paramatess |
J

no load found normal. DG sel running normally,
Recommendation/Suggestion :Extended wamanty =

Customer Observatlon Dale : Jl
Problem Status : Closed Rosponsibllity (If Status |s Open) : k
Customer's Remarks: Customer Exporlonce :Salisfled f|
|
[ Service Ropresentative’s Namo: [ Kallash Chand Sharma Cuslomor Ropresontalivo’s Nama:  [Mr. Dinesh chandra joshi 1
{Cummin's ID No: 15115807LAC Sorvice Rep Signalure and Dalo : 03-05-2028] Cuslomar Signature and Date : 02-05-2025 |
:55: 05:14:15 PM |
.‘

/Promolion ID No: lilﬂm ’
)

Kanlsbi~

10:55:20 AM
(G ke

—— -

— T
2NN 7 { 7\
1o %)

J 7 - A\
e TN
' * [ " i 1}
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&
e —————
\
g/CIDCheck  Level Leakage Condition Check/Adjust ~  Condition-Clean Alternator
, Fiers Replaced  (Enginee Oil_|Replaced [Batiery _|Checked OK |RadiatorH E [Clean Blows Clean _|Check
_0 Filter iRep‘aced Coolant  |Comected [Charger  [Checked OK (B.‘.:::pyl Clean Panel Check
Coolant | ;
T NIA Exhaust  (Checked OK[Slarter  [Checked OK|o e (Clean Earthing  [Check
Coolant _ iCorrected  IHoses Checked OK |Acurator Aircleaner _[Checked OK [Cables Check
Lub Oil | Gaskets  |Checked OK g;"n?“" Checked  [FanDrive [0k - aker  [Check
"r Filier  Checked OK Hamass _ [Checked OK |Belts Ok
Fuel Pump _ [Checked OK Controller_|Checked OK [Tensioner _|Check
Injector %Chedted oK 5 o:’“’“w Checked OK [Turbo- Check
l : [Mountings- _[Check
Escalatlon Mafrlx
Dealership: : Cummins:
*Designation | Conlact No. Function Designation: Contact No.
Service Advisor | 918151001883 ICustomer Suppori] Channel Service Manager 919128980122
Service Manager - 91 5076800236 Customer Suppert)  Area Service Manager 91 9891799305
Service Hezd 91 8826850300 Customer Support] Zonal Service Head-North 9199119868325
| Customer Support
) £ CUMMING , YOU CAN DEPEND OH ME. Our Goal : Zero Engine Down
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’t!‘ Tax Invoice

Original Tax Invoice

Pal Jay Power Solutions Private

Uimited (Formerty Koy o ® [Invsice o' APJRU2627000012
Cummins Sales & Service Invoice Dale : 25-04-2025
Privata Limited)
:Airhcn:ea Dealer For Cummins | Customer PO Rel. | ADVANGE PAYMENT / Supplier Code: |2 ;
A L) No: 24-04-2026 ,
Acaress :
24, NAINITAL ROAD. AVAS Customer PO Date : | 24-04-2025 |
\U";\:S Cﬂl-%ﬁl.c%dudmgrs. h Sale OrderNo: | SO-PJ-RU-2527-00128 l
Ahznd, Fin Code- 283153 :
Phanz : 915191001840 ot B oI i
- iax ‘.ﬁ e ESN No. 62847352
v Emzil: pars.ui@cssplin 2 =
CIN : U2160DL2012PTC230162 [SSN Medel:  |BBTAAS.SGS
GSTIN : 0SAAECCES20H1WY
PAN No : AAECCES20H
\ Sy Tax Infa:
= Wy Bl . |
RN Numbar:  ea4652212024b517247500770a5202008b/59514fc214b8423284205373253af
Shipping Instructions
Customer Eill 1o Customer Ship to Customer Details
ASHINIK COLLECTIONS |, e PANNumbar | AAYCAG431C
FRIVATELIMTED The  [00)) ecTions Customer 1D |ACRE845704
e e aea [PRIVATE LIMITED e
ey -~ [The \Vid Crest Reson | Conect Ners
KO, REESRLIN. D, Number |6373858580
379, Coroe't. Ram Neger ARA':(‘;IAN kit inbissnc
Nen@l2a47i5 264200291, NH 309, |Emelld finznce.spjc@abehclzisin
Uaminc, Corett, RemNagar  [Acocunt Alias
GSTIN : Nazinital, 244715
osaaveaoisiciz  [RETERLeT
‘61 To State: GSTIN : 3
Uzarzkhand
! Sizie Ceze - 03 Shinto Stzte :
FazeelSuprly: Unarzkhznd
Uargiing State Coze:
Item Details

RN Cowzerlezfude | lus Damyis WA RAC| Oy [LeM

Vit Pyier(Ra) | Tomd A | Nel Tanadde i SOST Tua Ane | Tosd Ivvrax Amssn!

3 1 NN X "

a‘.::\x:':':w.-r g 1o |Ean fTYIUR RECUEN WX m RN LETC R
ez oA oy

B B

Authorized Signatery

/()‘Ja'o\,

s SRR AN
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| 50 400000 104, [
Peclaration ;

Ta
Terms and Condltions T lﬂl’sﬁ AMTI
olal Base Amt |15,800.00

Tolal Discou:
mins Genuine spare parls & recommended olls during all services |Amt " 0.00
calership.

1. Plenso onsuro 1o uso Cum
af your engine.
2. Pricos aro ox-works d

3. Pnces are subject 1o changs wi kel Tanable 16,600 00
. 8 i :
will be changed. 98 withoul any prior nolice, (a) Prices ruling on (he dale of supply o :
:_) - Warranly: As per Cummins norms. IGST Tax Amt 0.00
5 Eqay[nanl -100% Advance along with the order, CGST Tax Am! | 1,404,00
. ‘n?;r;glirg:rsa?:% polcy o a5 2002116056047 1001000, S0l Texjan. | 140400
ert -, Will be payable exira on delayed payments as per agreed lerms & Tcs Amt 0.00
8. Please pay lo the authorized ' Total Tax Aml 2,808.00
; company's employee agai —
H hcabie t9r any paymenl made wilhoul recelpl.pl e Round Of 0
10. v&-l:\:\ani sales & Servica Is regislered under MSME. Registralion No. is DL10E0010400. :
3 ki eredy declare (hat though our aggregate turnover in any preceding financial year from
-18 onwards is more than the aggregale lurover nolified under sub-rule (4) of rule 48,
Wa are nol required lo prepare an involce In terms of the provislons of the said sub-rule.
11. GST Remarks-Tax payable on Reverse Charge: NO
12. Registered office: DPT009, Prime Tower, F-79-80, Okhla Induslrial Area, Phase-l, New
Delhi-110020
13. Corporate Office: B-69, Seclor-63, Gautam Budh Nagar, Noida, UP, Pin Code-201301
14. Note:- Our Warehouse address has changed to Plot-B, No-92, Sector-67, Gautam Budh  [Tolal Amt 18,408.00

Nagar, Noida (UP) Pin Code-201301. Please place the orders to new
address only.

15. Bank Details- HDFC Bank, Okhla Phase-ll, A/C No: 03370310000082, IFSC Code:
\ HDFCOD00337, Account Type: Current Account

16. With effect from 21st April, 2025 CUMMINS SALES & SERVICE PVT LTD. is
renamed as PAL JAY POWER SOLUTIONS PRIVATE LIMITED

Amount in words : Eighteen Thousand Four Hundred Eight Rupees Only
Additional Remarks

PAYMENT ADVANCE RECD. UNDER SURAKSHA (VISIT - 04 NOS.) (AMC PERIOD 24/04/2026 TO 23/04/2027) ESN -
2847352 MODEL - 6BTAAS.9-G3. KVA - 125 MAHESH

Cummins Logo s the registered \rademark of Cummins Inc. USA and Pre-authenlicated for Pal Jay

|For Pal Jay Power
i Privale Limited
i istributoris permitled lo use the name ower Solutions Privale Solutions
Elaaunl;t.:sr:z ::dq?:an.::er:n?r:: Logo”™ un%aer \he Dealership/-Distribulorship &mnll:: (Fgr:l'aer}i mm ga“m?nﬁ sl(;x;:;; Assendce
ns Sales
Pg_nre;pr:fr';ta :;c:culad with Cummins India Limited on Principal lo i i Sy
fi ;
|
Customer/Recciver Signature Authorized Signatory
Printed Date :25-04-2026 ’

Printed By :Sanjecv Saxena

Authorized Signatory

-
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Pingment Qe
W] vy
ép )i

& Tax Invoice
Original Tax Involse

PalJay Power Solutions Private i

lnwvole . 0 ‘
Limited (Formerly Known As i OPJRU2520001304 Paymont Moo :
Cummins Sales & Servico nvolce Doto : 07-11-2026 Paymont Die Duto : (
Private Limited) Cuslomor P - T 5T 3
\uihorized DesliiFor Gumping. |t or PO Rol,  |AS PER LOI/ 10-1(lt?,l}.![i Suppllor Cotlu ; 0
JIndia Limited)
Addrese - Cuslomor PO Dalo : | 16-10-2025
24, NAINITAL ROAD, AVAS Salo Ordor No: S0-PJ-RU-2526-01360
VIKAS COLONI, Rudrapur, 7
Utirakhand, Pin Code- 263153 (Sole OrdorDate _[07-11-2025
{Fhone : 915191001840 ESN No, 25450070 25490070 04
Fax: -
Email : parts.ul@cssplin BN el
h CIN : U29120DL2012PTC230162
- GSTIN : 0SAAECCEE20H1ZW
FAN No : AAECCGS20H
Statutery Tax Info :
E\Way Bill : y
\RN Number : 29db928cc5bc76ca3165565284(611d308db522043b30c36871752b8054a740d .
Shipping Instructions .
Customer BILID Customer Ship to Cuslomer Dolalls glnvolco QR Codo
ASHINIK COLLECTION PAN Numbee
FVT LTD AC Sarover Cuslomer ID ACR#917189
T ARAKHAND, Dhkoti, [ABHINIK COLLECTION  ToonipaiNamo [ KAILASH ,
: Dustt Nainital AIC Sarover Porlico Conlact Number 8181001894
g Aamnagar 244715 UTTARAKHAND, Dhikull, I
Urarakhand, Indio Dist. Nainita! fe
IGSTIN ® Ramnagar,244715 Accounl Allos
|0SAAYCAQ431C1Z1 Utlarakhand, Indla
f {Ef To State : Uttarakhand GSTIN:
Siate Code : 05
Piace of Supply : Ship to Stato : Utlarakhand
Unarakhand Stale Codo :
|
Item Details
T e Gosipiien JISHAAC] Uty [ Usti | Uelt Falie s | 7&MMMMMM‘:£
o e | § wtounet Iissailafte | lom Urne
s - ,
sz P /7
7 N - 7-J AN
r F LV / N N
f-\\ // \/Z/ér\/ \
[._J“'/‘ e *\ - \ -
- [ VIRE ' - @l Authorized Signatory
| | 2N
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—— 2746.79 12746 79 167124 €5
1% :?:,",].Lr.rff: gos?te | voa | Euh 141631 60] 14163160 14163114 'mmu 19575%)
Frtl\ﬂ’l‘mfﬂ
ook sl vE
/ .' j/’—— L e seanan]  janes| 1374679 16192527)
e e T | Tares | mount J
it Tolal Base Amt_|141,631.00]
fonins a1 Conditions Tolal Discount 0. ‘?}
o s |Aml
| Plessh 6Nsire 10 US8 Cummins Genuine spare parls & recommenderl ojfs o s i Tolal Tazskle
@l your engine. Afﬂlf 141,621.C0
2 Prices are x-works dealership. dale of supply ]
3 Puces ara subjar! [0 change willoul any prier nefice. (a) Prices ruling on the PP (iGST Taz £mt 0.69
will ba changsd. : cfmit | 12,746.79
4 Wananly As par Cummins nerms. CAST TaxAm 45,73
5 Payment - 100% Acvance along wilh 1he order. SGST Tazfml | 12,746.
6. Maiine Insurance poumﬁ Il:ﬂ &8 zrﬂmalnaﬁm Elm’?fméymsnls as par agraed lerms & Tes Amt 0.6
% p.A. a payahla pxira on relays
! 'r?:f;l?‘n;@slm bkt e Total Taz Amt 25453.68
B. Please pay n 1he aulhorized company's emplayes agalnsl recelpt only, /e would nolbe  for o4 off 042]
liabile for any paymen! macls wilhoul recaipl.
0. Cummins salos & Bprvine s reglsiared under MEME, Regisiralion Fo, js DL10E0Q10400.
10 Wea horeby declare hal Ihough eur aggregale lumover In any preceding financial year from
2017-1B onwards is mere than Ihe Aggregale lurnover nalified under sub-rule (4) of rule 48,
we aie nol required 1o prapare an Involce in [erms of Ihe provisions nf the sald sub-rule.
11 GST Remaiks-Tax payable on Reverse Charge; NO
12. Registered office; DPTO0D, Prime Tower, F-70-00, Ojshla Induslrial Area, Phase-], Mew
Dalhi-110020
13 Corporate Offlce: B-80, Sector-G3, Gaulam Budh Magar, Molda, UP, Pin Code-201301
14. Note:- Our Warehouse address has changed lo Plol-B, No-92, Seclor-07, Gaulam Budh |Total Amt 167,125.00
Nagar, Nolda (UP) PIn Cocde-201301, Please place the orders to new
address only.
15. Dank Detalls- HDFC Bank, Okhla Phases-Il, A/C No: 03370310000092, IFSC Cade:
HDFCOD00337, Account Typa; Currenl Accoun!
16. With effecl from 21st Aprll,2025 cCUMMINS SALES & SERVICE PVT LTD. Is
renamed as PAL JAY POWER SOLUTIONS PRIVATE LIMITED
Amount In words : One Lakh Sixly Seven Thousand One Hundred and Twenly Flve Rupees Only
Additional Remarks
PAYMENT ADVANCE RECD./ CREDIT APPROVED BY MAIL / 07-11-
0411212028 ESN - 25490070 MODEL - QSN14-G2 KVA - 300 EPFIHA000 FXTRNG ARRANTY PSIION 05F1r2025 70
‘Cummins Logo is the regisicred irademark of Cummins Ino, USA and Pro-aulhenllcal
o Authorized Dealer/ Distrlbulorls pormi : -auhenticaled for Pal Jay - |For Pal Jay Power
ulorls permilted (o uso he name Powar Solullons Private Solulions Privale Limited

“Cummins® and “Cumming L
Agreement exoculed with C
Pnncipal basis',

ogo” undor tho Doalership/ Olsiribulorship [Limlted (Formo
ummins Indla Limlled on Principal to Cumrnln(s Snlusﬂ}.‘ ’;:or:fgem
Privalo Limited)

(Formerly Known As
Cummins Sales & Service
Privala Limited)

a—— -
P Y f:’= “;‘\"\

Qnﬁcrmccclver Slgnulure

i

Authorized Slgnntory

Authorized Signatory
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Uttaralkhand Tourism Development Board
Doportmant of Tourdsm, Governmant Of Ultarakdand

Certificate of Registration
This is to certify lh;l

W/s. Abn Sarovar Portico Formaty Wild Exotica Resort A Unit Of Abhinik Collection Pvi :1d
Owner/Pariner Name Abhinav Agarvsal
Total Registared Roomys) 65

Address Dhikuli - Ramnagar, Nainital

Has been registered as per Uttaralkhand Tourism and Trave! Trade
Registration Rules-2014 (amendment 2016 ) under the category

Hotel,Motell Road Side Facilities, Resort, Guest/Tourist Rest House
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Pt Dzendayal Upadhaya Paryatan Bhiawan Near ONGC Helipad Garhi Canit
Dehradun-248001(Ullarakhand)
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Sophi : Phone : +(91)1{011) 43051300
ph';::gil;ﬁg {_n_‘c:)USgIOI Malﬁl’ii‘lls Euu::llr : toportaisimalab com
abs Pvl, Lid, Citl Ho ; U74899DL1988PTC001765

IGOVT Appp
OVED TESTING LAQORATORIES)  Wobsito ¢ sy simalab nol | vrew simalab coni
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21 TEST REPORT
ULR : TC1122026200008083F

Parly Cod 7 W\
L i + NUKI22023 REPORT NO. : SE0425002326/N
- AR Stionnr Pustes *Cuslomer Ref.No. : NS
Khasta No. 204, 200, 291, NH-309, Jim Carbalt Dhikuil, Relerence Date : NS
Ramnagar, Nolnitl (Utlarakhand)-244715 . Dale of Sampling : 241042026
Dale of Received ! 25/04/2026
Dale of Issue T 2710412026

Slart Dale of Analysis  : 25/04/2026
Dale of Complelion : 2710412026

"Sample Name : Noise Monttoring (0., Environmental Condilion  : 25:2°C.RHS0215%
Sample Condilion 10K
*Sample Qly. :HS ’

SOPISampling Plan ! SIMAENVISOPI025
Tesl Mcihod Deviaion @ NA

( Sample Collection ¢ Sample Collectad By Us
RESULTS OF ANALYSIS
Roferonco ; EP Act Standard/1S:4758
( Somple Descriplon: 0.G. Noise lovel from different poinls of V'S ABN Saravar Poriico was maniored by us an 24/04/2025
S.No. | Lacatlon of Sampling Polnt Expasure Timo Avg. Instant Valua d8(A) Permissiblo Limit
dB(A) (Max)
1. |When D.G. Sel (125 KVA) ON - -
2 |Nolse level while canopy door open 1110 ALt IO 11°:20 AN 100.0
3 |Nolse level while canopy door closed & al s 738
a distance of 1.0 meler ¢
4. |Insertion Loss %2 Mnmum Less of
Insgnen 250
The abave menkened paramelers meels the specilicaton of EP Act Standard
— End ol Tesl Repotl —
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g TEST REPORT
S S— 3 22026200008
&% Donke : ALwTaes: ULR: TC11 3 084F
tItlps s . " REPORT NO. : SEC425002428m
~ A3\ Samar S
*Cuatzmmer Raf Mo : NS
"-"-“'l_\': OB 190 Ne0E e ComemCenws,  “Reforonce Date :
SRS Gt Umaaeestur Date of Sarrghing T 24naz0zs
Oata of Recaived T 285CLZ0%E
Date of Issue 1 Icazos
Stant Cata of Analysis T 28Taz28
S Oaz= cf Comglaten : ZCvZnIs
TTTENER iesswewe gy Erviconmental Condiion & 2822°C AMEC=15%
Samgle Conditen 10K L
*Sample Quy. tms
SO?.WHQHI:I T SIMAEMVSOP028
3 Test Mathed Dewiation I MA
Sampla Calecticn : Sarrple Coflecrse By Us
RESULTS OF ANALYSIS
~ Rafarenca : EP Act Standar218:4723 A
SITEE LeSTROT £ 6 hose et Sferertzeirs uusmnmn:cmmmw-mm
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WRSI‘E w . Waste Warrlors Socloty
Hang Frlends Colony, Chorpanl, Ramnagar
Nalnltal, Uttarnkhnnd 244715

RUDUCT 1@ sy RECYCH

-

No 2804MWEAOY
e Dale: 17th Aprll, 2026

1

venernal Manager

ABN 5._\rw.1r Portico Hote]
Chikuli. Raminagar, Nainital
Uuarakhand - 244715

Subjact: Initiation of D
ry and Wet Waste Coll i
support of Waste Wartlors Socle e

.

Dear Sir,

:r:ste Warriors Society sincerely acknowledges and appreciates the commitment st
rovar Portico Hotel, Dhikull, Ramnagar (Nainital), Uttarakhand - 244715, towards promoting 3
deanar and more sustainable environment.

We are plea.sed to inform you that the Paryavaran Sakhls of Corbett, with the support of Waste
Warriors Society, Project Corbett, Chorpani, Ramnagar (Nainltal), will be initiating the collection of
dry and wet waste from your premises, The sarvice commenced from 18th April 2026, subject to final

operational readiness and mutwal coordination.

The collected waste will be transported to the Material Recovery Facility (MRF] at Himmatpur
Dotiyal, established by Zila Panchayat Nalnital and operated by Waste Warriors Soclety, where waste
will be systematically segregated and forwarded to authorized recyclers and processors for

environmentally responsible management.

We thank you for choosing our services and for your commitment to responsible waste
management. All operational aspects shall be governed as per the mutually agreed Mol /

Agreement between both parties.
we ook forward to working together towards maintaining a claaner environment and promoting

; sustainable practices In the Corbett landscape.
i Thank you for your cooparation.
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na
Project Manager
a¥te Warciors Society
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Vasle Wamors is registored undsr U Sodeties Reglatrabon Act 1880 (Indla) - Number 62/2018-2018
Roglslerwo Addross: 24 Priam Rood, Dalanwala, Delvadun, 248001
Wobslis: www. wuslewsTicrs. org
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